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   COURT NO. 37 
DIVISION BENCH - II
HON'BLE MR. JUSTICE VIBHU BAKHRU

  HON’BLE MR. JUSTICE TEJAS KARIA

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7

AT 02:30 P.M.

1. W.P.(C) 11524/2019 CM APPL. 47332/2019
SUNIL GUPTA & ANR                                                 .....Petitioners

versus

PUNJAB NATIONAL BANK & ORS                       .....Respondents

2 W.P.(C) 11525/2019 CM APPL. 47334/2019 CM APPL. 47335/2019
SUNIL GUPTA & ANR                                                 .....Petitioners

versus

PUNJAB NATIONAL BANK & ORS                       .....Respondents

3. W.P.(C) 11526/2019 CM APPL. 47337/2019 CM APPL. 47338/2019
SUNIL GUPTA & ANR                                                 .....Petitioners

versus

PUNJAB NATIONAL BANK & ORS                       .....Respondents

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7
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4 W.P.(C) 11527/2019 CM APPL. 47348/2019
SHALINI GUPTA                                                            .....Petitioner

versus

PUNJAB NATIONAL BANK & ANR                      .....Respondents

Advocates who appeared in this case:

For the Petitioners : Mr B B Sawhney, Sr Advocate with Mr Tarique Siddiqui, Mr Aamir Zaidi, Mr 
Harsh Priya, Mr Abhishek K Tanwar, Mr Mohd Bilal, Mr Fajallu Rehman and Ms 
Lakshmi,  Advocates for the petitioners.

For the Respondent : Mr Ajay Shankar and Mr Manikant Shahi, Advocates for Punjab National Bank.
Mr Girish Verma, Advocate for R3 to R10.

   COURT NO. 42
                   HON'BLE MR.JUSTICE NAVIN CHAWLA

    HON’BLE MR.JUSTICE TEJAS KARIA

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvc5

AT 04:30 P.M.

1.  W.P.(C) 3585/2018 
VINEET KUMAR    .....Petitioner 

Through:  Mr. Sureshan P., Adv. 

versus 

UNION OF INDIA & ORS   ....Respondents 

Through: Mr. Vivek Goyal, CGSC with Mr. Gokul Sharma, Adv.

https://delhihighcourt.webex.com/join/dhcecourtvc5
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2.  W.P.(C) 4553/2021 

SANJAY YADAV   .....Petitioner 

Through:  Dr. S.S. Hooda, Mr.Aayushman Aeorn, Advs. 

versus 

UNION OF INDIA  & ANR.  .....Respondents 

Through: Mr. Raj Kumar Yadav, Adv.

                      COURT NO. 25 
                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA  

CLICK HERE TO JOIN VC
https://delhihighcourt.webex.com/meet/dhcecourtvc 

AT 04:30 P.M.

1. CRL.REV.P. 763/2017
STATE .....Petitioner

Through: Mr. Naresh Kumar Chahar, APP for the State

versus

NEERAJ .....Respondent

Through: Mr. Arpit Srivastava, Adv.

https://delhihighcourt.webex.com/meet/dhcecourtvc
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2. CRL.REV.P. 411/2017

SURAJ NARAYAN SINHA  .....Petitioner

Through: Mr. K. Sunil, Advocate

versus

MS ANURADHA SINHA .....Respondent

Through: Mr. Ashok Kumar Sherawat, Advocate
ASI Sachin Singh, IO.

3. CRL.REV.P. 929/2017

SURAJ NARAYAN SINHA    .....Petitioner

Through: Mr. K. Sunil, Advocate

versus

ANURADHA SINHA .....Respondent
Through: Mr. Ashok Kumar Sherawat, Advocate

4. CRL.REV.P. 930/2017

SURAJ NARAYAN SINHA    .....Petitioner

Through: Mr. K. Sunil, Advocate

versus

ANURADHA SINHA    .....Respondent

Through: Mr. Ashok Kumar Sherawat, Advocate
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5. CRL.REV.P. 247/2024 & CRL.M.A. 5586/2024

MOTHER X OF VICTIM A     .....Petitioner

Through: Mr. Anuj Kapoor and Mr. Shivom Sethi, Advocates

versus

STATE OF NCT OF DELHI  & ANR.    .....Respondents

Through: Mr. Naresh Kumar Chahar, APP for the State.

6. CRL.M.C. 3480/2022, CRL.M.A. 14606/2022, CRL.M.A. 23002/2024

BRIJ KISHOR MISHRA .....Petitioner

Through: Counsel (appearance not given).

versus

THE STATE (GOVT. OF NCT OF DELHI) 
AND ORS. .....Respondents

Through: Mr. Ajay Vikram Singh, APP for the State IO Insp Deepak Sharma from PS Nariana.
Mr. Kamran Malik, Adv. for R-2.

7. CRL.REV.P. 473/2024 &   CRL.M.A. 10755/2024  

VINOD KUMAR    .....Petitioner

Through: Mr. Sanjay Gupta and Mr. Shubhangam Thakur, Advocates

versus

STATE & ANR. .....Respondents
Through: Mr. Naresh Kumar Chahar, APP for the State.
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8. CRL.REV.P. 474/2024 &   CRL.M.A. 10757/2024  

UMA AND ORS   ......Petition
Through: Mr. Sanjay Gupta and Mr. Shubhangam Thakur, Advocates

versus

STATE OF NCT OF DELHI AND ANR.  .....Respondents

Through: Mr. Naresh Kumar Chahar, APP for the State.

9. CRL.REV.P. 920/2024 &   CRL.M.(BAIL) 1195/2024  

KULDEEP .....Petitioner

Through: Mr  Amit  Sahni,  Advocate  (DHCLSC)  with  Mr.  Ankur,  Mr.  Parth  Sharma,  Mr.  Vaibhav 
Mishra, Advocates

versus

STATE GOVT. OF NCT OF DELHI .....Respondent

Through: Mr. Manoj Pant, APP for the State with Sub Inspector Sumit Singh.

10. CRL.M.C. 879/2025

ANWAR ALI .....Petitioner

Through: Dr.  Chakit  Singhal,  Mr.  Rajat  Gandhi,  Mr.  Anant  Bhushan,  Mr.  Sandeep Gupta and Mr. 
Hardik Yadav, Advs.

versus

STATE (NCT OF DELHI) & ORS. .....Respondents
Through: Mr. Rajkumar, APP for the State with SI Doli Tevatia, PS: Adarsh Nagar.

Ms. Inderjeet Sidhu, Adv. for Prosecutrix.
 



21.04.2025                                    7                                                        PRONOUNCEMENT OF JUDGMENT

11. CRL.REV.P.(MAT.) 154/2024 &   CRL.M.A. 37477/2024  

MOHAN LAL     .....Petitioner

Through: Ms. Juhi Arora, Advocate

versus

BARKHA & ORS. .....Respondents

Through: Ms. Sunita Arora, Advocate

12. CRL.REV.P. 173/2024, CRL.M.A. 3810/2024  & CRL.M.A. 23882/2024

MANISH @ MAHESH .....Petitioner

Through: Mr Akshya, Adv.

versus

STATE NCT OF DELHI .....Respondent

Through: Mr. Naresh Kumar Chahar, APP for the State along with SI Priyanka Saini.
Mr. Abhishek Mahajan, Amicus Curiae for Prosecutrix.


